vI TEM No. 204 Court No. 8 SECTION 111
AN MATTER

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.6416/2001

(From the judgenent and order dated 14/12/2000 in CMAP 1261/ 2000
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

TRADE TAX OFFI CER, U.P. Petitioner (s)
VERSUS

M S. KASHTHA KALA A . U.S.SAM Tl LTD. &ANR. Respondent (s)

(Wth prayer for interimrelief &

Wth Appln(s). for exenption fromfiling OT. & office report)
( For Final Disposal )

Date : 22/11/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE SH VARAJ V. PATIL

For Petitioner (s) TN Si ngh, Adv.

M.
M. R C. Vernm, Adv.
M.
M.

For Respondent (s) Joseph Pookkatt, Adv. for

Prashant Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
T I T....... T....... T....... T....... T....... T J
SP2
Not taken up.
SP1
(D. L. Chugh) (K. K. Chadha)

Court Master Court Master



